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Recommendation of Working Group
to Monitor Tribal Sub-Plan

2957. SHRIMATI SUMATI
ORAON : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether the Working Group on
Monitoring set up by the Planning Com-
mission to report on the physical results
achieved as a result of financial invest-
ments in the Tribal sub-plan during
1974-79, was able to piece together a
fuller and more coherent picture of
achievements, State-wisc/Union Terri-
tory-wise;

(b) if not, the various limitations as
spelled out and recommendations based
thereon as suggested by the working
Group.

(¢c) whether the Planning Commis-
sion, in the aftermath of recommenda-
tions of Working Group, feels that
sound monitoring systems and wecll
defined data communication lines for
collecting and relaying data/informations
both in physical and fimancial terms, in
the Tribal sub-Plan areas have been laid
down by the concerned States/Union
Territories during the current plan
period; and
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(d) if not, the remidial measures
suggested therefor and implementation
thereof within a specified time-frame ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR) :
(a) and (b) The Ministry of Home
Affairs, on the suggestion of the Plan-
ning Commission, Constituted a Working
Group on Evaluation of Tribal Deve-
lopment and Development of Backward
Classes Sector in July, 1978 with terms
of reference (i) to study the existing
monitoring system in respect of tribal
development and development of Back-
ward Classes Sector, and (ii) to make
suggestion for improvement in the sys-
tem in the context of the five year plan.
The Working Group suggested establish-
ment of a monitoring system in the
Ministry of Home Affairs, the Planning
Commission, State Governments and the
Union Territory Administrations. No
separate monitoring machinery existed
during the Fifth Plan period. The Work-
ing Group for the Sixth Plan recommen-
ded establishment of monitoring machi-
nery at the Centre and in the States.
Consequently, monitoring machinery has
been established at the Centre and in
the different States.

(c) and (d) The Statc and Union
Territories were requested by the Minis-
try of Home Affairs in December, 1979
to give effect to the recommendations
contained in the Report. The monitoring:
system in the States is being reviewed
during plan discussions. The evolution
of a perfect monitoring system is a con-
tinuing process.

Review of Implementation of Schemes
under the Tribal Sub-Plan

2958. SHRIMATI SUMATI ORAON :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) what extent and with what re-
sults, if any, it has been possible so far
on the part of the concerned States/
Union Territories to involve the Schedu-
led Tribes people in formulation and
review of implementation of various





